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D.D.A. Housing schome for retired
employees
.13. SHRI JAGADAMB[ PRASAD
YADAV. Will the Minister of WORKS
AND-HOUSING be pleased to .state:

(a) whether i; is a fact that the "cons-
truction of flats for retireg employees
under D.D.A’s Scheme, 1982, has not
been started so far;

" (b) if so, what are the' Teasons for ‘the
delay ang by when construcuon 1s ltkdy
to start; ...nd ‘ "

(c) what ig the proposed sr.Le »whcr.é
_the construction is to be started and the
timg by when applicationg for allocation|
allotment of flats from the registered per-
sopg are bkely to be invited?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GAFOOQR)!
(a) A special General Housing Scheme
for retired /retiring public servants- was
opened betweep 15.12.1982 to 15.2.1983
and those Government servants who had
retired within the period of three years
from the date of scheme or were to re-
tire within a period of 3 years from that

date were eligible for registration. As per

record a total number of 3440 persons
ie 1428 in MIG, 1744 in LIG and 268
in Janta were registered under the
. gcheme. :
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(b) No specific construction of flats
for the retired employees has been under-
taken bur the repistrants under the
scheme will now be allotteq flats out of
5,000 unallotteg Janta, LIG and MIG
flats likely to be ready for possession bet-
ween March and December, 1985,

(c) These flatg are locateg in  Pashim
Puri, Pitampura and Rohini in North
Dethi, Janak Puri, Vikas Puri, in West
Delhi -and Dilshad Garden, Trilok Puri
and Nang Nagri in Bast Delhi,

Tacentives . for, increasing sugar production

14, SHRI KRISHNA KUMAR BIRLA:
Will the ‘Minister of FOOD AND CIVIL
SUPPLIES be pleased to state what in~
centives are being proposed to be given te
sugar factories so that the production " of
sugar could be increased?

. 'THE MINISTER OF FOOD AND
CiVIL SUPPLIES. (RAO BIRENDRA
SINGH): In order to maximise sugar
production Government have in the past
give, incentives to sugar factories in the
shape -of ap -incentive scheme for h;gh
cost new.sugar factorieg as well as extst..-
ing factories undertaking substantial  -ex-
pansion. Fn addition, the fixatiop of . &
proper level of statutory minimum sugars
cane price, leading to the fixation of a
reasonable levy price -and the grant .of an
incremental levy price to weak units on
account” of the .age and lower. capacity
bag been given, Some of these -incentives
are also being thought of for the current
sugar year 1984-85, as also State Govern-
ments have been advised to control diver”
sion of sugarcane from factories’ reserv-
ed areas to khandsaries and power cru-
shers making gur.”
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‘Modernisation of Sone Canal- System

15. SHRI INDRADEEP SINHA:
SHRI SURAJ PRASAD:

Will the Minister © of IRRIGATION
AND POWER be pleased to state;

(a) whether it is 3 fact thag the Sonc
~Canal System (Bxhar) Jhas  become out of
date;



